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| Ramesh Kumar Roy, Son of Munshi sl ray, aged 44 years, belonging to BIHAR SECRETARIAT SERVICE and
presently working as Assistant, Parliamentray affairs Deptt., Bihar, Patna (Diputation As P.A Leader of
Oppositon, Bihar Vidhan Sabha) ghie herein befow the detalls of the assets (immovable, movable, bank
balance, etc.) of mysell, my spouse and dependants®:

aration of

Year- December 2018,

a
[Assets in joint name indicating the extent of joint ownership will alse have ta be given)
g, Dascription Self Spause Name(5)- Dependant-1 Depandant-2 Dependant-3
Ma, Anita Kumari Narme- Mams- Mama[M.A)
SDE(BSML) [Kurrar Tejas] | [Kumar Shreyash]
1 F3 3 4 5 ] 7
[l | Cash 182000 F75000 NIL HiL HIL
[} | Depasits in Banks, T4ITE 70025 MIL NIL MIL
Finaneial Institution
And Mon-Banking
Financial Companies

(W] | Bands, Debentures 30000 55000 HIL HIL NIL
and Shares in
Eompanis

(v} | Other financial PL-200000 PPF- 115212 NiIL MIL NIL
irstitutions, NS5, PPF-521538
Pastal Savings, LIC
Palicies ptc. )

¥ | Motor Vehices Motorcych Ao Hil. ML HIL
(datadls of make etc.) Make 2008 Make-2009

{wi) | Jewelery {ghve Gold149gm, Goldd4Egm, NIL NiL NIL
details of weight and Silver-250gm Sifver-2.Bhyg
walue)

Iwii] | Other assets, such as KL o ML HIL MIL MIL
waluas off
claims/interest

Mote:- Value of Bonds/Shares/Debantures as per the latest market value in Stock Exchange in respect of listed
companies and as per booksin the case of non listed companies should be given.

* Dependant here means a person substantially dependent an the income of the employes,

8. Details of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership will also

have to be indicates]

| 5l Dgseriptiom Lelf Spouse Mame{s)- Dependant- | Depandamt- | Dependant-
Mo, 1 Mamae- Z Kame 3 Nama
{Kumar [Kumar
Tejas) Shreyash]
1 2 3 1 5 B 7

1l | Agricultural Land T A OgE A9 | Vill-Tedmar, Block: mIL NI niL
- Location [s) Harnaut, Nalanda Ek
= Survey numiber js) fasla kand 1,346 Acre
= Extent [Total measurement)
= Current Market Value

(i} | Men-Agricuttural Land Sarilagan] Patna Ty, Mathupur, Block- ML NIL ML
- Location {5} Area-1013 5q Feat & Phulbari, Area-1
= Survey number (s Paharpur Part-2, katha & dhur &
= Extent (Total measurement) Block-phalwari, dest- Paharpur Pari-2,
< Current market value patna, Area-1 khata Block phulwari, dist-

patna, Area-2 khatn 1
L. dhur

{iil} | Building {Commerciat and NIL MIL HNIL MIL NIL
residantial)
= Location [s)
= Survey/door rumbser (s}
« Extent {Total measurement]
= Currant market value
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[ 1) | Houses/Aparimants, etc. emr W g A NIl NIL RIL [T
= Location (s)
« Survary/door number [s)
- Extent (total measurement)
- Current market valus
fv] | Othars {swch as interest in HiL ML ML HiL ML
propesty}
12] | give herein below the details of my llabilithes/over dues to public financiad institutions and government dues:-
[Note: Please give separate details for each item)
5l Dascription Marma & address of Bank/Financial Amount outstanding as on
Ma. Institutipns [s)/Department (s} 31122018
1 2 3 4
fal | il} Loans from Banks 2935936/~ 3960387/~
(i} Loans from financial institutions HiL MIL
(il Government Dues: [T MIL
(@) dues to departrients deating with
governmant seoomimodation
(b} dues to departments dealing with supply L[N HIL
of electricity =
{d} dues to departments dealing with HIL ML
telophones
(] dues to departments dealing with HIL MIL
gavernment transport {including abroraft and
hielicopters)
{f} Other dues, il any HIL MIL
[B] | (i) Income Tax Incleding surcharge [Alsa PAN No.-ADNPRLOTOR| Myself) BE i
Indscate the assessment year up to which Pan na.- AHIPED23BL [Wife)
Imcome tax Return filed Give also Parmanent
Arcount Number [FAN]]
[ii}) Weealth Tax [Also Indicate the assessment HiL MIL
wiar up o which Wealth Tax return filed]
[iii} Sales Tax [Only in case of proprietary NIL HIL
businags]
[iv} Property Tax ML KL
c. Bersonal Detall
GPF/CPF/PRAN No. - | PTS/WEL-139 I
Gender - IE (M/F) o
Date of Birthe - [u[z|n|1|1[5|?|5|‘”""""m'
Class/Group H C | ASBIC)
Cader - BIHAR SECRETARIAT SERVICE |
(Full Mame e.g. B.AS.-Bihar Administrative Service,
B.5.5.-Bihar Secretariat Service etc.)
s T
I hereby declare that the above details are true to the best of my knowledge and belief.
o AW
smmmm%’.?;h..?i ..@ﬂ’ S
Name of Employee: RAMESH EUMAR ROY
Place: Patna Desipnation: Assistant
Date: Department: Parliamentary affairs deptt. govt of bihar,
Mate:  Please sign each page of the declaration. Asset declaration farm must be in A4 size white paper with

computer typed (singhe side) in prescribed format.

Declaraiicn of Assefs snd Uabilzes|Hary)
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